117

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

O.A. No. 606/2024

IN THE MATTER OF:-

NEWS ITEM TITLED “GREATER KAILASH LESSER
COMFORT LIFE AMID FOUL AIR MOSQUITOES”

APPEARING IN THE

TIMES OF INDIA DATED

22/04/2024.
D.O.H:- 14/01/2025
INDEX
S.N. Particulars Pages
1. |Status Report on behalf of| |—=¢
Respondent/MCD. - ,
2. | Copy of the order dated 20/09/2024 | |o - ]
as passed by this Hon’ble Tribunal
asAnnexure —A.
3. | The Action Taken Reports showing || 2 ~ & Y
photographs of the Anti Larval Spray
by way of Power Spray Tankers,
Knap-sack Sprayer and Fogging
along with IEC activities in the arca
and Cleaning work by Maintenance
Deptt, South Zone as Annexure —BB
(Colly). I N
4. | Copy of the Letter Submitted by EIi- 35
M-II, South Zone as Annexure —C.
Through éx\w w/
Puja Kalra
(Advocale)
Standing Counsel for MCD
Ch. No. 430/431, Lawyers Chambers
NEW DELHI Delhi Iigh Court, New Delhi.

DATED 18/10/2024
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH: NEW DELHI
0.A. No. 606/2024

IN THE MATTER OF:-

NEWS ITEM TITLED “GREATER KAILASH LESSER
COMFORT LIFE AMID FOUL AIR MOSQUITOES”
APPEARING IN THE TIMES OF INDIA DATED
22/04/2024.

STATUS REPORT BY WAY OF AN AFFIDAVIT ON
BEHALF OF THE RESPONDENT MUNICIPAL
CORPORATION OF DELHI (MCD) PURSUANT TO
ORDER DATED 20/09/2024.

ATFIDAVIT OF DR. SANJAY SINHA S/O SH. B.K.
SINHA AGED ABOUT 52 YEARS, DY. HEALTH
OFFICER, SOUTH ZONE, MUNICIPAL CORPORATION
OF DELHI, GREEN PARK NEW DELHI:-

I, the deponent above named; do hereby solemnly affirm as

state as follows:

1. That I am presently posted as Deputy Health Officer,
South Zone , MCD, Green Park, New Delhi and am
conversant with the facts of the case, as such am
competent to depose the instant affidavit, on the basis
of the official record maintained and made available,
on behalf of Respondent MCD.

2. That the instant status report / affidavit is being filed
pursuant to order dated 20/09/2024 of this Hon’ble

National Green Tribunal.

Ragn. N0.21416/2020
E;piry Date -~
15/03/2025
Ol/f Q\‘?\
OF W
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3. That this Hon’ble Tribunal vide its order dated
20/09/2024 has passed the following orders /

directions:

1. In this original Application, registered suo motu,
the Tribunal is examining the issue of emilting
intolerable stench from a drain running along side
a park in South Delhi’s Greater Kailash I attracting
swarms of mosquitoes.

2. The DPCC has filed a report showing status based

uopon the inspection dated 21.08.2024 as under:
“3. That, in compliance to the order dated
22.05.2024, as inspection of the site was carried oul
by officials of DPCC on 21.08.2024. During the
inspection, it was observed that:

o Swarms of mosquitoes as alleged in the
complaint were observed near the houses
alongside drain.

e Drain is not found cleaned and stagnant
water and waste dumping observed in the
drain due to which mosquitoes are
breeding in that area near the residence
houses.

o [t is found that the MCD has installed screen
to prevent clogging in drain. There is also a
boundary wall alongside the drain.”

3. The report further states that on the basis of the
finding of the inspection, a letter to the MCD was
issued by the DPCC on 28.07.2024.

4. CPCB has also filed the report dated 06.09.2024
reitirating the observations which were made in the
Report of DPCC as quoted above.

5. The DJB has filed a cryptic report dated 28.08.2024

without disclosing the full relevant particular.

The MCD also filed a report on 11.09.2024.
Learned Counsel appearing for the DPCC has
informed that subsequesntly fresh inspection of the
site has been done along with the officers of MCD
wherein on the spot some improvement has been
noticed. She has informed that about 30-40 mirs
before the Krishi Vihar, DJB has constructed a wall
to block to sewer line out-falling in the storm water
drain as a result of which the sewage is getting
collected there and spot to nuisance has shified to
that point.

NS
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8. The learned counsel for the DPCC has sought two
weeks time to file a fresh report. The learned
counsel for the DJB is also directed to file the
Sfurther report keeping in view the observation made
above within four weeks.

9. Liston 14.01.2025.”

The copy of the order dated 20/09/2024 as passed by
this Hon’ble Tribunal is annexed herewith as

Annexure —A.

That concerning the role of the answering Respondent
— MCD, regarding the breeding of mosquitoes and
also regarding the alleged drain in Greater Kailash —I,
New Delhi, the status of the actions as initiated / taken
by Anti — Malaria Department / Public Health
Department and Maintenance Division —II of South

Zone — MCD respectively are here as under:

A. Action initiated / taken by Anti Malaria
Department / Public Health Department of
South Zone - MCD regarding
mosquitobreeding along the drain _at R, S
and D-Block Park in Greater Kailash —I ,
New Delhi. '

i. It is submitted that, till 14.10.2024 no
action has been taken by DIB in
accordance to the trapped R&S Block
Nallah/drain near Krishi Vihar DDA Park
before approx. 30 to 40 meters from the
outfall by constructing a wall approx. 2

meters height.
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Neither any official from DJB visited the
site in presence of MCD officials or
DPCC officials nor informed any
schedule for their visit at the Drain
behind Krishi Vihar.

Despite above, the concerned area field
staff / Malaria Inspector of the
department hasbeen taking adequateAnti
Mosquito measures in respect of the
alleged drain in routine on weekly basis.
However, it goes without saying that it
has also been intensified, on noticing the
report published in News Paper in April —
2024.

As per record, the department has also
undertaken the requisite Anti Larval
Spray along the aforesaid drain by way
Power Spray Tanker on 16/07/2024,
10/08/2024, 30/08/2024, 08/09/2024,
09/09/2024, 24/09/2024 and 05/10/2024.
The photographs showing the Anti Larval
Spray by way of Power Spray Tankers on
the said date along with area Malaria In-
charges Action Taken Reports are
annexed herewith as Annexure -B
(Colly) for kind perusal of this Hon’ble

Tribunal.
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It is also pointed out that the department
is also undertaking Anti Larval Spray by
KnapsackSprayers in the area in question
on weekly basis along the alleged drain,
regularly. In last 03 months it has been
undertaken on 01.06.2024, 03.06.2024,
08.06.2024, 10.06.2024, 12.06.2024,
156.06.2024, 22.06.2024, 24.06.2024,
29.06.2024, 03.07.2024, 06.07.2024,
15.07.2024, 20.07.2024, 23.07.2024,
27.07.2024, 05.08.2024, 06.08.2024,
10.08.2024, 12.08.2024, 14.08.2024,
21.08.2024, 24.08.2024, 27.08.2024,
31.08.2024, 06.09.2024, 09.09.2024,
14.09.2024, 21.09.2024, 25.09.2024,
28.09.2024, 30.09.2024, 03.10.2024,
07.10.2024,  09.10.2024, 10.10.2024,
13.10.2024, 14.10.2024 and 15.10.2024.

Moreover, fogging  against  adult
mosquito in the vicinity of the alleged
drain has also been done / undertaken on
various occasions. The photographs
showing the fogging undertaken in the
area In question are also annexed

herewith as Annexure —B (Colly).

Also for awareness amongst the residents
about preventive measures to be taken at

the community level against vector born
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diseases (VBD) also disseminated by
way of inter personal communication
through breeding checkers who visited in
the localities of the area in question.
Beside above, Zonal Entomologist of
South Zone — MCD has also inspected
the locality and also the alleged drain on
09/09/2024 and reported that no
mosquito breeding is there in the alleged
drain and in its surrounding area and the
drain is flowing freely without any
clogging and congestion.

Also, Joint Inspection along with DPCC
has been carried out on 19.09.2024 at
storm water drain adjacent to B, R & S
Block GK-1, wherein the alleged swarm
of mosquitoeswas not observed near the
drain and drain is found cleaned and no
waste dumping observed in the drain this
time. Delhi Jal Board has trapped the
R&S Block Nallah/drain near Krishi
Vihar DDA Park before approx. 30 to 40
meters from the outfall by constructing a
wall approx. 2 meters height due to
which the water stagnated at upstream

side of this nallah.
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B. Action initiated / taken by the Maintenance
Division-1I of South Zone — MCD regarding
de-sealting of drain along R, S and D-Block
Park in Greater Kailash —I , New Delhi.

i. In addition to previous submission, it is
submitted that Public Health Department
has issued letter to EE-M-1I South Zone
vide no. DHO/SZ/MCD/2024/D-1518
dated 11.10.2024 regarding fresh status
report of cleaning and desilting of R & S
Block Drain GK-1 Nalla/drain as desired
by Hon’ble NGT.

ii. In response, to the letter issued by Public
Health Department the Maintenance
Department, South Zone, MCD has
submitted that the Drain/Nalla has been
cleaned regularly. The Photographs taken
during the cleaning presently are
enclosed for reference.

iii. It isfurther submitted that the R &S
Block Nalla/Drain which was trapped by
Delhi Jal Board near Krishi Vihar DDA
Park before approx. 30 to40 meters from
the outfall by constructing a wall approx.
2 meters in height has not been removed
yet by them due to which the water
stagnated at the upstream side of nallah

(Photographs Enclosed). Submission of
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EE-M-II/South Zone is attached herewith
as Annexure-C

iv. It is pertinent to mention here that the
desilting of drains is a continuous process
and as per the policy of the department
the desilting activity is carried out
throughout the year i.e. pre-monsoon &
post-monsoon. 60% of the desilting is to
be done in 1st phase (pre-monsoon) and
40% to be done in 2nd phase (post-
monsoon).

v. It is further submitted that the department
maintained the flow of water in the drain
regularly and checked the quantum of silt
from time to time.

. That as can be observed from above that the
respective concerned departments of answering
Respondent — MCD are making all endevour by
taking adequate measures to prevent mosquito
breeding / mosquitoes along the alleged drain and
by carrying out required desilting and cleansing of
the alleged drain on regular basis and it will
continue to take more effective steps in this regard.

Deponent

Dy. Healy;
South Zone, r\?c%icer
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[tem No. 14 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 606/2024

News Item titled "Greater Kailash lesser comfort Life amid foul air &
mosquitoes” appearing in The Times of India dated 22.04.2024

Date of hearing: 20.09.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMEER
HON’ELE DR. AFROZ AHMAD, EXPERT MEMBER

Respondents: Ms. Nandita Rao, Adv. for DJB (Through VC)
Ms. Jyoti Mendiratta & Ms. Ananya Basudha, Advs. for R - 5
Ms. Sakshi Popli, Adv. for DPCC (Through VC)
Mr. Vikrant Pachnanda, Adv. for CPCB (Through VC)
Ms. Puja S. Kalra & Mr. Virendra Singh, Advs. for MCD

ORDER

1. In this Original Application, registered suo motu, the Tribunal is
examining the issue of emitting intolerable stench from a drain running
alongside a park in South Delhi’s Greater Kailash I attracting swarms of

mosquitoes.

2 The DPCC has filed a report showing status based upon the
inspection dated 21.08.2024 as under:

“3. That, in compliance to the order dated 22.05.2024, an inspection
of the site was carried out by officials of the DPCC on 21.08.2024.
During the inspection, it was observed that:

e Swarms of mosquitoes as alleged in the complaint were
observed near the houses alongside drain.

* Drain is not found cleaned and stagnant water and waste
dumping observed in the drain due to which mosquitoes
are breeding in that area near the residence houses.

e [t is found that the MCD has installed screen to prevent clogging
in drain. There is also a boundary wall alongside the drain.”

3. The report further states that on the basis of the finding of the

inspection, a letter to the MCD was issued by the DPCC on 28.07.2024.

TRUE COPY
e
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4, CPCB has also filed the report dated 06.09.2024 reiterating the

observations which were made in the Report of DPCC as quoted above.

5. The DJB has filed a cryptic report dated 28.08.2024 without

disclosing the {ull relevant particular.
6. The MCD also filed a report on 11.09.2024.

- ’Léamed Counsel appearing for the DPCC has informed that
subsequently fresh inspection of the site has been done along with the
officers of MCD wherein on the spot some improvement has been noticed.
She has informed that about 30 -40 Mtrs before the Krishi Vihar, DJB
has constructed a wall to block to sewz.:r Iine out-falling in the stormwater
drain as a result of which the sewage is getting collected there and spot to

nuisance has shifted to that point.

|
8. The learned counsel for the DPCC has sought two weeks time to file

a fresh répcrt_ The learned counsel for the DJB is also directed to file the
further report keeping in view the observation made above within four

weeks.

g. List on 14.01.2025

Prakash Shrivastava, CP
Sudhir Agarwal, JM
Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
September 20, 2024
O.A. No. 606/2024
HB..
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REMINDER-1 9 6
URGENT MATTER
Vo~ 9
.ﬂT\EHQEn 2 @
Id OEeEe MUNICIPAL CORPORATIONOFDELHL =
: OFFICE OF THE DEPUTY HEALTH OFFICER
PUBLIC HEALTH DEPARTMENT
GREEN PARK, AURBINDO MARG,
NEW DELHI-110016
NO. DHO/SZ/MCD/2024/D- 1S )5 ' Dated: J/ / It /,;Zz’l}

OFFICE ORDER

Please refer, this office communication vide no. DHO/SZ/MCD/2024/D-1211, dated
06/09/2024 and OA No. 606/2024 Suo Motu Greater Kailash regarding OA No. 606/2024,
concerning the news item titled “Greater Kailash: Lesser Comfort Amid Foul Air &
Mosquitoes,” published in the Times of India on 22/04/2024, and listed on Hon’ble NGT on
27/05/2024. Smt. Puja Kalra, Municipal Counsel has informed that the subject mentioned matter
was listed before Hon'ble NGT on 20.09.2024 wherein, the Hon'ble NGT directed MCD, DPCC
and DJB to file fresh report keeping in view the observation made above within four weeks. But

till date, no response has been received in this department.

Therefore, EE (M-III) SZ is again requested to issue directions to concerned JEs to

prepare the aforementioned report and submit to thc Municipal Counsel for onward submission

to the Hon’ble NGT. ;\
( T \ v 4

Deputy Health Officer

3y, Reatth hm

v,ﬂ'n-i},s L\;s‘

Copy to:

1. EE(M41)sz
2. Zonal Entomologist/SZ for follow up =
3. Office Copy h

Copy for information:

1. Deputy Commissioner, South Zone
2. SE-1/SZ

3. ALO/SZ

TRUE COPY
v.



URGENT MATTER
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E{Iﬁ;ﬁ &) ?v:im{:;‘ MUNICIPAL CORPORATION OF DELHI

OFFICE OF THE DEPUTY HEALTH OFFICER © 2 "o 4l
PUBLIC HEALTH DEPARTMENT
GREEN PARK, AURBINDO MARG,
NEW DELHI-110016
NO. DHO/SZ/MCD/2024/D- 15 )& : Dated: )t/ 11, 1929 Y

OFFICE ORDER

Please refer, this office communication vide no. DHO/SZ/MCD/2024/D-1211, dated
06/09/2024 and OA No. 606/2024 Suo Motu Greater Kailash regarding OA No. 606/2024,
concerning the news item titled “Greater Kailash: Lesser Comfort Amid Foul Air &
Mosguitoes,” published in the Times of India on 22/04/2024, and listed on Hon’ble NGT on
27/05/2024. Smt. Puja Kalra, Municipal Counsel has informed that the subject mentioned matter
was listed before Hon'ble NGT on 20.09.2024 wherein, the Hon'ble NGT directed MCD, DPCC
and DJB to file fresh report keeping in' view the observation made above within four weeks. But

till date, no response has been received in this department.

Therefore, EE (M-III) SZ is again requested fo issue directions to concerned JEs to

prepare the aforementioned report and submit to the Municipal Counsel for onward submission
to the Hon’ble NGT.

.‘S(Z,ﬂ{;\ v

Deputy Health Officer
- T\SF s - South Fepg: ou v
Copy to: T & n”u\ By, ﬁﬁ%ﬁg gsi; I
1. EE (M-H_Ilﬂ/”’ E" Gawth Fowz i
2. Zonal Entomologist/SZ for follow up

3. Office Copy

l‘1\\ °
Ve [ .
-7
Copy for information: _— = pr) (L £V~
1. Deputy Commissioner, South Zone

2. SE-1/SZ . Vo Mg |

3. ALO/SZ .
7\ AT 4

&
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REMINDER-1
URGENT MATTER

‘%ﬂﬁ‘iﬁem . | w3
37Fd HEl@E  MUNICIPAL CORPORATION OF DELHI

OFFICE OF THE DEPUTY HEALTH OFFICER  © = ©20 A
PUBLIC HEALTH DEPARTMENT
GREEN PARK, AURBINDO MARG,

}EW DELHI-110016

NO. DHO/SZ/MCD/2024/D- 15 )5 | Dated: f// Jb /lej

OFFICE ORDER

Please refer, this office communication vide no. DHO/SZ/MCD/2024/D-1211, dated
06/09/2024 and OA No. 606/2024 Suo Motu Greater Kailash regarding OA No. 606/2024,
concernmmg the news item titled “Greater Kailash: Lesser Comfort Amid Foul Air &
Mosquitoes,” published in the Times of India on 22/04/2024, and listed on Hon’ble NGT on
27/05/2024. Smt. Puja Kalra, Municipal Counsel has informed that the subject mentioned matter
was listed before Hon'ble NGT on 20.09.2024 wherein, the Hon'ble NGT directed MCD, DPCC
and DJB to file fresh report keeping in view the observation made above within four weeks. But
till date, no response has been received in this department.

Therefore, EE (M-III) SZ is again requested to issue directions to concerned JEs to

prepare the aforementioned report and submit to the Municipal Counsel for onward submission

to the Hon’ble NGT. ’;\ :
é/qwﬂ\ v

Deputy Health Officer
. South AN
Copy to: Dy. ﬂﬁgﬁ% (’?:Eix -
1. EE (M-Ji}) Sz Sauth Fopz Bt
2. Zonal Entomologist/SZ for follow up 0
3. Office Copy \'/] A V

Copy for information:

1. Deputy Commissioner, South Zor% O K ’ n gri LL
2. SE-1/SZ 9 ; drIdP

3. ALO/SZ

TRUE COPY o\
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REMINDER- I 2@
URGENT MATTER
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MUNICIPAL CORPORATION OF DELHI

Sd HEleg A A
OFFICE OF THE DEPUTY HEALTH OFFICER
PUBLIC HEALTH DEPARTMENT
GREEN PARK, AURBINDO MARG,
NEW DELHI-110016

NO. DHO/SZ/MCD/2024/D- |5 )5 ‘ Dated: )/ / Jt /9‘2&1} 7

OFFICE ORDER

Please refer, this office communication vide no. DHO/SZ/MCD/2024/D-1211, dated
06/09/2024 and OA No. 606/2024 Suo Motu Greater Kailash regarding OA No. 606/2024,
concerning the news item titled “Greater Kailash: Lesser Comfort Amid Foul Air &
Mosquitoes,” published in the Times of India on 22/04/2024, and listed on Hon’ble NGT on
27/05/2024. Smt. Puja Kalra, Municipal Counsel has informed that the subject mentioned matter
was listed before Hon'ble NGT on 20.09.2024 wherein, the Hon'ble NGT directed MCD, DPCC
and DJB to file fresh report keeping in view the observation made above within four weeks. But

till date, no response has been received in this department.

Therefore, EE (M-III) SZ is again requested to issue directions to concerned JEs to

prepare the aforementioned report and submit to the Municipal Counsel for onward submission
to the Hon’ble NGT.

*\w(_—w(‘ﬁ V4

Deputy Health Officer
. South TN
Copy to: . ﬂfi‘%&l “
I. EE (M-II) SZ Gouth Fopz T
2. Zonal Entomologist/SZ for follow up
3. Office Copy
Copy for information:
1. Deputy Commyjssioner, South Zone
2. SE-1/
o . M
3 aLorsz 4

o)

N ~ TRUECOPY



REMINDER-
URGENT MATTER S0

Alae MUNICIPAL CORPORATION OF DELHI '

OFFICE OF THE DEPUTY HEALTH OFFICER © @ 0 8%
PUBLIC HEALTH DEPARTMENT
GREEN PARK, AURBINDO MARG,
NEW DELHI-110016
NO. DHO/SZ/MCD/2024/D- 1£5 12, Dated: ]/ / /2 / %

OFFICE ORDER

Please refer, this office communication vide no. DHO/SZ/MCD/2024/D-1211, dated
06/09/2024 and OA No. 606/2024 Suo Motu Greater Kailash regarding OA No. 606/2024,
concerning the news item titled “Greater Kailash: Lesser Comfort Amid Foul Air &
Mosquitoes,” published in the Times of India on 22/04/2024, and listed on Hon’ble NGT on
27/05/2024. Smt. Puja Kalra, Municipal Counsel has informed that the subject mentioned matter
was listed before Hon'ble NGT on 20.09.2024 wherein, the Hon'ble NGT directed MCD, DPCC
and DJB to file fresh report keeping in view the observation made above within four weeks. But

till date, no response has been received in this department.

Therefore, EE (M-III) SZ is again requested to issue directions to concerned JEs to
prepare the aforementioned report and submit to the Municipal Counsel for onward submission
to the Hon’ble NGT. :
et \l\" \7’4,
L
Copy to: &u&h Zon Q~ M?};;r
1. EE (M-III) SZ -

2. Zonal Entomologist/SZ for follow up
3. Office Copy

Copy for information:
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2. SE-1/SZ
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H5d Hg 08¢ MUNICIPAL CORPORATION OF DELHI el S
) OFFICE OF THE DEPUTY HEALTH OFFICER
PUBLIC HEALTH DEPARTMENT -
GREEN PARK, AURBINDO MARG,
NEW DELHI-110016

NO. DHO/SZ/MCDI2024/D- ] H 61 ‘.')/_ : | Dated: G l}o ),u)_b

OFFICE ORDER

Please refer, OA No. 606/2024 Suo Motu Greater Kailash regarding OA No.
606/2024. concerning the news item titled “Greater Kailash: Lesser Comfort Amid Foul Air

& Mosquitoes” published in the Times of India on 22/04/2024, and listed on Hon’ble NGT
on 27/05/2024.

Smt. Puja Kalra, Municipal Counsel has informed that the subject mentioned matter
was listed before Hon'ble NGT on 20.09.2024 wherein Hon'ble NGT considered the report
filed by the MCD, DPCC. CPCB and DJB. Counsel for DPCC submitted that subsequently
fresh inspection of the site has been done along with the officers of MCD wherein on the spot
some improvement has been noticed and about 30 -40 Meters before the Krishi Vihar, DIB
has constructed a wall to block to sewer line out-falling in the storm water drain as a result of
which the sewage is getting collected there and spot to nuisance has shifted to that point.

However. the Hon'ble NGT directed MCD, DPCC and DIB to file fresh report keeping in
view the observation made above within four weeks.

Therefore, EE (M-III) SZ is requested to issue directions to concerned JEs to prepare
the aforementioned report and submit to the Municipal Counsel for onward submission to the

Hon'ble NGT. T T Y _ —;P
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A & B BLOCK WELFARE SOCIETY

filliated to Greater Kailash Resident's Welfare Association (Re gd.)

President ' Secretary
ARUN VEHRA BIiMAL KAPOCR
B 222 Grezter Kailagh-! B-270 F.F,Greater Kailash.|
New Delhi-110048 New Delhi-110048.
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Registration No. 58854/2005

s "H- BLOCK WELFARE SOCIETY (REGD.) G.K.-1
M54SR, (REGISTERED UNDER SOCIETIES REGISTRATION ACT OF XXI 1860)

Greater Kailash, New Delhi-116048
Working Office : R-256, G.K.-l, New Delhi-110048
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‘S’ BLOCK WELFARE SOCIETY, GREATER KAILASH- 1 (REGD.)

Constituent Unit of Greater Kailash Residents Association (Regd.) Under Society Registration Act. XXI of 1860)

M.C24-20
President
Sanjiv Gupta
S-164,GF
9810462444
Senior V.P
Yashwant Pal
$-257,GF
9958796545
Vice President
Ms.Sunita Goel
S-32SF
9818719864
Secretary
Mahesh Gupta
$-139 FF,
9873294733
Treasurer

P. KGupta
S-122 FF
98100 79243
Jt. Secy
Ramesh Uppal
S-200FF
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Jt.Secy

Rahui Bansai
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Jt. Secy
Ms.Yashaswini
Sharma

S-389 GFRear
9871525188
Auditor

Rohit Gupta
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Legal Adviser
Shivam Goel
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! MUNICIPAL CORPORATION OF DELHI l

OFFICE OF THE DY. HEALTH OFFICER
SOUTH ZONE, GREEN PARK, NEW DELHI

[&

No. AMO/SZ/MCD/2024/D- 659 Dated: 19.09.2024

Subject: Joint Inspection report of storm water drain adjacentto B, R& S
Block GK-1.

In reference to subject cited, joint inspection of storm water drain by the
officials of Public Health Department, South Zone, MCD, JE-M-MCD, and
DPCC has been carried out on 18.09.2024.

During the joint inspection swarms of mosquitoes as alleged in the
complaint were not observed near the houses alongside drain as the concern
Malaria Inspector undertaken Anti Larval Spray on 16.07.24, 10.08.2024 &
30.08.2024 by Power Spray Tanker in the Drain, as well as Anti-Larval
measures done by Knapsack Sprayer on 20.07.24, 27.07.24, 10.08.24,
24.08.24, 31.08.24 for prevention and control of Mosquitoes breeding in B
Block Drain, Greater Kailash. Also, cold fog has been done in drain and
surrounding areas.

The Drain is found cleaned and no waste dumping observed in the drain
this time.

Maintenance Department, MCD has informed that regular desilting is
being carried out by deploying labours, JCB machines and informed that
approx. 38.60 MT of silt has been extracted from the drain. -

Moreover, Maintenance Department, MCD has also informed that de-
silting if drain is carried out in two phases in a calendar year i.e 1st Phas:z from
15t January and 274 Phase starts from 15t October.

It is also noticed that Delhi Jal Board has trapped the R& S Block Drain
near Krishi Vihar, DDA Park before approx. 30 to 40 meters from the outfall by
constructing a wall approx.2 meter in height due to which the water stagnated
at the upstream side of this nallah. DJB should rernove the wall and divert the
water containing sewage from entering into storm water drain.

Attendance of officials who were present during inspection is attached
herewith this report.

Submitted please.
» ey o

Bﬂ/ Zonal Entgmdlogist /SZ MI-Coord. /SZ
_R. PARUL JAIN | M
DHQ/SZ 7ONAL ENTOMOLOGIST/MCD s ;(}ﬂ‘f‘?ji i‘gmt@i :
Dy. Health Officer Bouti Zone

Coifafh Zone, MCD
e Adv. Smt. Puja Kalra (Standing Municipal Ccunsel)

e Ward In charge 173
e Of/c

Copy for kind information to:-
¢ Deputy Commissioner, SZ
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Pk

Dated: 18.09.2024

Joint Inspection Report

(1) Joint Inspection of the storm water drain by the officials of MCD{Health Department),
MCD(Maintenance, JE) and DPCC has been carried out on 18.09.2024.

(2} During the joint inspection swarms of mosquitoes as alleged in the complaint were not observed
near the houses alongside drain as MCD Health official informed that Malaria inspector undertaken Anti
Larva spray on 30.08.2024 by power spray tanker in the drain and also Anti Larval measures done by
Knapsack sprayer on 24.08.2024 and 31.08,2024. It is also informed that Cold fog has also been done in
drain and surrounding areas.

(3) The drain is found cleaned and no waste dumping observed in the drain this time.

(4) MCD official from Maintenance informed that regular desilting is being carried out by deploying
labours and informed that approx. 38.60 MT aof silt has been extracted from the drain and sent to SLF
Okhla.

(5) It is also informed by the MCD(Maintenance) that the portion of nalla/drain starts from the outer
ring road to $-363 to B-272 Gk-1 and outfalks into Gk-1 nalla. The total length of the drain/nallah under
the jurisdiction of ward No. 173 is approximately 1435 meters. The catchment area of the drain/nallah
received discharge from GK- 2, GK enclave-ll, C R Park, and discharging effluent into the R &S block
drain and tapping of the same is being done by DJB .

(6) MCD officials also informed that de-silting of the drain is carried out in two phases in a calendar year
i.e 1% Phase starts from 15% Jan & 2" Phase starts from 1% October.

(7) Itis also noticed that Delhi Jal Board has trapped the R&S Block Nallah/drain near Krishi Vihar DDA
Park before approx. 30 to 40 meters from the outfall by constructing a wall approx. 2 meter in height
due to which the water stagnated at the upstream side of this nallah. DIB should removed the wall and
divert the water containing sewage from entering into the storm water drain.

Attendance of officials who are present during the inspection is attached herewith this report.
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(el mah MUNICIPAL CORPORATION OF DELH X TN
(et ) OFFICE OF THE EXECUTIVE ENGINEER-(M) o o o 1
NEEL . SOUTH ZONE, GULMOHAR PARK, NEW DELIT 110049 /N W
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P i
I'he Deputy Health officer,
VIOD. Green Park, Aurbindo Muare.
Noew Dethi- 110016.

Subject: -Fresh status report of cleaning of R&S block Gk-1 Nalla/drain in OA
No-606/2024
SIT,
This is with reference to the letter vide No. DHO/SZ/MCD/2024/D-1518
dated 11.10.2024 regarding the fresh status report of cleaning and de-silting of R&S
block GK-1 Nalla/drain as desired by Hon’ble NGT.

In this regard, it is submitted that the drain/Nalla has been cleaned regularly.
The photographs taken during the cleaning presently are enclosed for reference. It is
further submitted that the R & S Block Nallah/drain which was trapped by Delhi Jal
Board near Krishi Vihar DDA Park before approx. 30 to 40 meters from the outfall
by constructing a wall approx. 2 meters in height has not been removed yet by them
due to which the water stagnated at the upstream side of this nallah {};%1«:;;:‘3;;1:’;1;12}5

enclosed).
T

Executive Engineer
M-11/South Zong
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